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the branches located 1n urban and metro-
polutan areas are more favourably placed
than those located 1n the rural areas. The
performance ot each bianch has tu be
exammed in the context of the overall
setting in which it 15 funcirommng. Unlike
branches 1n urban or metropolitan areas,
branches in rural areas require longer time to
inculcate banking habit among the people
residing 1 thewr command areas. A large
number of the branches tn the rural areas
have been opened during the last three or
four years,

The mmplementation of the Lead Bank
Scheme, restructurmng of the administrative
set up ot banks to provide for greater
delegation of powers. sumplification  of
formy and procedures, new schemes for
extending  finance to small  borrowers,
training of staff to reorient their attitudes
etc. are some of the steps that have been
taken to enable the rural bank offices to
play an effective role in the economy of
the rural areas.

Suspension of Pilots by Indian

Alrlines .
1216. SHRI VENIGALLA SATYA-
NARAYANA: Wil the Minster of

TOURISM AND CiVIL AVIATION be

pleased to state:

(a) whether 1t 15 a fact that some Pilots
of the Indian Airlines were shorn of their
Command and some others were suspen-
ded n the massive crackdown by the mana-
gement of the Indian Airlines on 2lst

June, 1973 1n New Delhi, and

(b) 1if so, the details in 1his behalt?

THE MINISTER OF TQURISM AND
CIVIL AVIATION (DR. KARAN
SINGH) (a) and (b) From 21-6-1973
to 24-8-1973, 30 pilots of Indian Airlines
were suspended/taken off command for the
rcasons Indicated below
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No. of Cause of action Action taken
pilots
mvolved

1 Violation of Rule 24 Suspended

I Landing incident Taken off
all  flying
duties.

2 Hecavy Landing Taken  off
all  flying
duties.

2 Unsausfactory flying Taken off
command.

1 Accdent to F-27 aircraft - Taken  off
command.

23 Below standard in assess- Taken  off

ment checks. command
and requir-
ed to fly as
co-pilots
until further
mstructions.
1219, [Transferred to the 30th  August,

1973 ]

Fraud in State Bank of India in
Orissa

1216 SHRI GANESHI LAL CHAU-
DHARY  Will the Mimster of FIN-
ANCE be pleased to state,

(a) whether 1t 1s a fact that a fraud
involving Rs. 60 lacs took place recently
in State Bank of India in Orissa, and

(b) 1. so. the details in this regard?

THE MINISTER OF FINANCE (SHRI
Y B. CHAVAN): (a) and (b) The
Central Bureat ot Investigation had con-
ducted an investigation nto an  allegation
that the Agent ot the Athagarh Branch of
the State Bank of India 1n Orissa, during
the petiod Tibo i ry, 1969 to August, 1970,
ad enenad nto 4 criminal  conspriacy
wila a few other persons and obtained
pecuniary advantages for these  persons
and fer himself, On the basts of the
findings on the mvestigation made by 1,
tae Central Burcau ot  Investigation has
filed 4 charge-sheets under section 120-B
read with section 420 IPC and  section
512) read with section 5(1)b) and (d)
ol the Prevention of Corruption Act, 1947
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in the court ot Special Judge Puri on
24th August, 1972 for tae trnal of the
Agent and seven others The trials In
all the four cases have not yet concluded
Foreign Exchange released by

Government for training in Hotel
Management

1219 SHR1 KALI MUKHERIEE
SHRI GANESH LAL MAII

Will the Minister ot be

pieased to state

FINANCE

(a) the total amount of foreign exchange
released bv  Government to those who
went abroad for tramning mn hotel manage-
ment

tb) the number of persons who went
abroad for such trammng and how many
of them were sponsorad bv the Ceniral
and State Governments and

such
the

(c) whether 1idequate tacilities for
traiming aic not avitlable within
countrv?

THE MINISTER OF FINANCE (SHRI
Y B CHAVAN) {a) and (b) For
release of foreign exchange for traming n
hotel management the policy 15 to fix a
yuota every year  Selectron of candidates

v made by the Department of [ourism
For 1972-73 five students werc released
loreign exchange of Rs 71148 These

were private candidates and none  was
sponsored by the Central or State Govern-
ments

(c) While there are four Regtonal Trsh-
tutes of Catering Techrology and Appied
Nutrition within the country, m view of
the shortage of tramed personnel mn ths
field opportunities to studv abroad Aare
offered to a himited number of studen <

to speciahise m the latest techniques of
hotel management
Traiuing Abroad in Computer
Operafion and Technoiogy
1220 SHRI  KAI1 MUKHERIEE
SHRI GANESH LAI MALI
Will the Minister of TFINANCE be

pleased to state
\

[ 28 AUG 1973 ]
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(a) the amoun. of foreign  exchange
granted to persons who went abroad for
training In computer operation and com-
puter technology during the last three years.,

{b) the number of persons who
abroad for such tramming and

went

(c) whether 1t 15 a fact that adequate
tacilines for such traiming are available
within the country 1if so the reasons for
allowing them to go abroad for this train-
mg?

THE MINISTER OF FINANCE (SHRI
Y B CHAVAN) (a) and (b) A state-
ment s taid on the Table of the House

(¢) No Sir Government have been
advised that adequate facilities for higher

studies 1n this field are not  available
within the country
STATEMENT
Year Number Exchange
of released
persons
(Rs)
1970 61 3,79,169
1971 72 5.79,470
1972 . . 51 4,36,556
Total 184 13,95,195

NB —Out ot these 184 persons, 82 were
released no foreign exchange at all and a
further 35 were released only small
amounts of f>reign  exchange for inci-
dental expenses as they had scholarship.
cte arrangemonts to cover theirr fees and
maintenance e\penses

Visits Abroad by Doctors and
Engineers

SHRIMATI PRATIBHA SINGH-
SHR1 GANESH LAL MALI
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Will the Minister of
pleased to state



